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34181. Shrl IIaideo SIDP: Will the 
Minister of CommwIIcatto ... be pleas· 
ed to state: 

Ca) whether RamakriallDapuram 
Posts and Telegraph. Quarters In 
Sector No. 8 have not been allotted 
by the department on the plea that 
water supply arrangements could not 
be made by the Corporation; 

'b) whether Govenunent are aware 
that the Corporation have already 
supplied _ter in Sector No. 5 and 
Sector No. 7 and Sector No. 8 liea in 
bo>tween; 

(e) if so, the reasons for not making 
water available there; and 

(d) the loss in rent involved as a 
result of non-allotment ot the said 
quarters? 

'fIbe Minister of State 18 tile De· 
partment of PuUam_tar, Mairs 
aa4 COIIUDlllllcatioas (Shrt lqllD&tlla 
..... ): (a) Majority ot the quarters 
bave been allotted,. but the pass .... iOD 
will be given when the water IUPpiy 
becomes available. 

(b) Yes. 

(c) The Municipal Corporation 
made water available to the CPWD 
tor 2,000 quarterl. Tbe matter at 
distribUtion of water waa taken uP 
witb the W. ,. H. Ministry requesting 
them to allot water to some of the 
P ,. T quarter. in Sector 8 alBa, but 
this could not be done, due to Inade· 
quacy ot supply. 

(d) About Rs. 38,000 per month. 
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